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Hindi to the different States for 1955-
56 and 1956-57;

(b) the amount actua'ly utilised By
each State; and

{c) the reasons given by the State
Governments for non-utilisation of
the funds in full?

The Minister of State in the Minis-
try of Education and Scientific Re-
search (Dr. K. L. Shrimali): (a) to
(c). A statement is laid on the Table
of the Lok Sabha. [See appendix I,
annexure No, 28]
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Report on thle Second General
Elections

+*108. Shri Shivananjappa: Will the
Minister of Law be pleased ‘to state:

(a) whether the Chiet Election
Commissioner has submitted a report
on the Second General Elections held
mn India recently;

(b)Y if so the main features of his
report; and

(c) if the reply to part (a) above
be in the negative when the report is
likely to be submitted?

The Minister of Law (Shri A. K.
Sen): (a) No; Sir.

{h) Does not arise.

(¢) By the middle of next year.

Exploitation of Copper Pyrites

¥109, Shri Mohamed Imam: Will the
Minister of Steel, Mines and Fuel be
plcased to state:

{(a) the amount that has been spent
on prospecting of Copper Pyrites
Mines at Hingalodal Chitaldrug Dis-
trict in Mysore State o far, and

(b the result of this prospecting?

The Minister of Mines and 0Qil
(Shri K, D. Malaviya): {(a) and (b).
No prospecting has been done for
Copper Pyrites 1n this area, but a sum
of Rs 1,06,000 has been spent so far
on prospecting for Iron Pyrités which
has resulted in establishing reserves
of the order of 11 million tone.
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Compensation te Former Peopan
Government

#*111. Sardar Igbal Bingh: Will the
Minister of Defence be pleased to
state:

{a) whether it is a fact that follow-
ing the integration of Pepsu forces
with the Indian Army a number of
buildings belonging to the State were
transferred to the Centre;

(b) if so, their nature and the com-
pensation paid in this respect to the
former Pepsu State Government; and

(e) if no compensation was paid, the
reasdns therefor?

The Deputy Minister of Defence
(Shri ERaghuramaish): (a) Yes, Sir.
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(b) Buildings taken wover ot
prised living, storage and office
accommodation. No compensation
was paid.

(c) According to the recommend-
ations of the Indian States Finance
Enqury Committee, 1848-49, which
were accepted by the Central Govern-
ment and the former Pepsu Govern-
ment, the assets and liabilities were
to be divided on “functionel” and “no
dompensgtion” basis and, thenafore,
the former were not liable to pay any
compensation to the latter for the
assets that came to the share of the
Indian Army on federal financial
integration.
Agricultural Credit Department of
Reserve Bank

*112, Shri Shree Narayan Das: Will
the Minister of Finance be pleased to
state:

(a) whether the Regional Offices
of the Agricultural Credit Depart-
ment of the Reerve Bank of India
proposed to be opened in Bombay,
Madras, Calcutta and Delhi have been
started and are functioning;

(b) whether the three divisions of
this Department have been fully
manned and are doing their normal
work as envisaged in the scheme
formulated some time ago; and

(c) the extent of credit towards
short term acdommeodation md
medium term loans granted by the
Department during the year 19838-87?

The Deputy Minister of Fimance
(Shri B. R. Bhagat): (a) Yes, Sir.

(by With the exception of one post
to be filled in one of the Divisions,
the three Divisions of the Department
have been fully manned and are do-
ing the work envisaged in the scheme
of reorganisation recommended by
the All India Rural Credit Survey
Committee.

{(c) Short-term loans and advances
to State Co-operative Banks amount-
ing to Rs, 359 croreg and medium.





